
Govemment of Jammu and Kashmir

n.ou.t..r,t oit-aw' Justice and Parliamentary Affairs
' Civil Secretariat

Srinngar/Jammu
*****

Subject:-Litigation Reforms and effective monitoring of Litigation in Union

territory of Jammu and Kashmir-Appointment of Officer ln charge (OIC)

Litigation

GOVERNMENT ORDER NO:- 6207 JK (LD) of 2026

DATED:-18- 05 2026

Sanction is hereby accorded to the appointment of Officer's of Police /Home

Oepartment as mentioned in annexure to this Govemment Order as Officer In

cnirge I-itigation (OIC) for the cases indicated against each including contempt

il;;ii;r' pending before Hon'ble Supreme Court of India/ Hon'ble High

court of J&K and Ladakh./Central Administrative Tribunal or any other forum'

The terms and conditions of appointment of the OIC's shall be

govemed by the provisions of Government Order No'1673-JK (LD) of2021 dated

24.03.2021.

By order of Govcrnment of 'Iammu and Kashmir

sdi-
(Achal Sethi)

Commissioner/Secretary to the Govemment

Dated:18'05'2026
No:-LAW-OIC/5/2026

Copy to the:-

l. L,earned Advocate General, J&K'

2.

3.

4.

5.

6.

7.

E.

9.

l0

Principal Secretary to Hon'ble Lieutenant Govemor' Raj Bhawan'

l"'"ii""*""frrr*), Ministry of Home Affairs' oovernment of India'

Regisrar General, High Court of J&K and Ladakh' Jammu/Srinagar'

Pri'ncipal Secretary to Hon'ble ChiefJustice' High Court of J&K and Ladakh'

Principal Secretary to Government, Home Depafiment

Director Litigation, Srinagar/ Jammu'

Assistant Law O{ficer concemed

Officer In Charge Litigation (OIC)'

Private Secretary to Chiefsecretary for information ofChief S

I l. Private Secretary to Commissioner Secretary Law

12. lncharge Website.

13. Govemment Order file'

14. Concemed file.
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(Reyaz Ali Bh

DeputY Legal Remembrancer



Annexure to the Governm€nt Order No'6207 - JK (LD) of2025 dated l8'05'2026

ICitle of the Case
h. Kuljeet Singh' DY

hi Nagar, Jammu
SP, SDPO,

6313761343lPC and 3/4 POCSO Act titled

UT of J&K through SHO P/S Gandhi Nagar Vs

SS

Gandhi Nagar U/SIR No. 12412022 ol P/S

3

h. Mushtaq Ahmad
ce to DG Prisons

Malla Stflffb dtl la saran'lBI) SoHStatc through
o"tzl20 3'loNIRIlbeariAnrand ngBT atlri\/.1

lice Station wacha

-strl

q"ef I


